
Regional Office (South) VAR 
Rajasthan State Pollution Control Board “\’/;/ LiFE 

8/263, Malviya Nagar, Jaipur 302017 K\ Efifi.&%’éfi:&; 
Phone: 0141-4068311, e-mail: ro.jaipursouth@gmail.com 

F.No. RPCB/ROJP/S/Leg-47/ “_ay Date: 2% \r\zx\ 
To, 

The Register General 
National Green Tribunal 
Centeral Zonal Bench, 
Bhopal-462011 (M.P.) 

Sub:- Report of joint committee constituted in 0.A. No.43/2024 (CZ) in the matter 

of Durga Prasad Meena V/s State of Rajasthan & Others. 

Ref:- Hon’ble NGT order dated 01.04.2024. 

Sir, 

With reference to above, please find enclosed herewith report of joint committee 

constituted in 0.A. No.43/2024 (CZ) in the matter of Durga Prasad Meena V/s State of 

Rajasthan & Others. Submitted for kind consideration please. 

Yours Sincerely, 

Encl:- As above 

(Neeraj Sharma) 7 
Nodal Officer



REPORT OF JOINT COMMITTEE CONSTITUTED IN O.A. NO. 

43/2024 (Cz) IN THE MATTER OF DURGA PRASAD MEENA 

V/S STATE OF RAJASTHAN & OTHERS ORDER DATED 

01.04.2024 PASSED BY HON’BLE TRIBUNAL 

dd. 

That Hon’ble National Green Tribunal has been 

pleased to passed order dated 01.04.2024 and 

constituted a joint committee consisting:- 

District Collector, Dausa. 

One Representative from Rajasthan State 

Pollution Control Board. 

Hon’ble Tribunal directed the aforesaid 

committee to visit the place and submit the 

factual and action taken report within in six 

week. The State Pollution Control Board will be 

a nodal agency for coordination and logistic 

support. 

That in pursuance to order dated 01.04.2024 

District Collector appointed Sub- Divisional 

Officer, Sainthal, Dausa and State Pollution 

Control Board appointed Regional Officer, 

Jaipur (South). A copy of the orders are 

submitted herewith and marked as Annexure-1l. 

That, thereafter, it has been decided that a 

joint inspection should be held by the joint 
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id. 

idi. 

committee on 02.05.2024 and concern departments 

as under:- 

Sub- Divisional Officer, Sainthal, Dausa. 

(nominated by the District Collector, 

Dausa) . 

Regional Officer, Rajasthan State 

Pollution Control Board, Jaipur (South). 

Assistant Mining Engineer, Dausa. 

In pursuance to aforesaid decision, a joint 

inspection was held on 02.05.2024. Prior to 

aforesaid joint inspection proper 

acknowledgement/information has been given to 

the applicant Sh. Durga Prasad Meena through 

SMS and Mobile conversation. Applicant informed 

that he is not able to present at the site. It 

is further submitted that, thereafter, a joint 

inspection was held on 02.05.2024 and it was 

observed that there are two illegal mining pits 

on the hills. There was no mining activity or 

blasting observed during inspection. It 1is 

evident that illegal mining was carried out in 

the past. A Jawala Mata Mandir seen on the hill 

and there was not any damage observed. An 

abundant-ancient structure was also seen on the 

hill, as per villagers which is known as Rani 

2|Page



Ratnawati Maahal, It seems that this structure 

has abundant since long. Scattered population 

was also observed around 60 to 70 meters and 

dense population around 300 meter from the 

illegal mining pits. The committee has also 

directed to Mining Department for strict 

vigilance, establish a choki with guard at the 

site, obstruct the path to reach the illegal 

mining pits and ensure no illegal mining done 

in future. The committee also took photograph 

of the site inspection which are annexed along 

with joint inspection report. A copy of the 

joint inspection report dated 02.05.2024 along 

with Photograph 1is submitted herewith and 

marked as Annexure-2. 

That Mining Department submitted report in 

compliance of the direction given by the joint 

committee on 02.05.2024 that choki with guard 

has established for strict vigilance and has 

obstruct the path to reach the illegal mining 

pits to ensure no illegal mining done in 

future.. A copy of the compliance report 

submitted by Mining Department along with 

Photograph is submitted herewith and marked as 

Annexure-3. ;fiifjffégzzfi:/// 

. ~ & 
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That applicant Sh. Durga Prasad Meena 

(Sarpanch) Gram Panchayat- Titarwada Kalan 

reported to Sub-Divisional Officer on 

30.03.2024 that no illegal mining is being done 

since last two and half months. A copy of the 

letter dated 20.03.2024 is submitted herewith 

and marked as Annexure-#. 

Report is being submitted for kind perusal of 

Hon’ble Tribunal. 

o 

j{zdf = ne 

(Narendra Kumar Meena) (Neeraj Sharma) 

Sub- Divisional Officer, (Regional Officer) 

Sainthal, Dausa R.S.P.C.B., Jaipur 

(South) 

(Neeraj Sharma) 
Regional Officer, RSPCB 

Jaipur (South) 
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Rajasthan State Pollution Control Board 
Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004 
Phone : 0141- 2716804, 2716800 e-mail : member-secretary@rpeb.nic.in 

Helpline No. :0141-2716877 

No. F.10 (563) RPCB/Legal/NGT/2024 / Yo Date: 0 §) 0y 247 

egional officer, 

\ Rajasthan State Pollution Control Board, 
Jaipur (South) 

Sub: - Hon’ble National Green Tribunal, Bhopal order dated 01.04.2024 in Original Application No. 
43/2024 (CZ), Durga Prasad Meena V/s State of Rajasthan & Ors. 

Sir, 

With reference to above subject, it is to inform that the Hon’ble NGT has passed an order dated 
01.04.2024 and directed inter-alia as follow:- 

3. In the circumstances of the case, we deem it proper to implead the  following as 

respondents in this OA: 

(i) District Magistrate, Dausa, Rajasthan 

ii) One Representative from the Rajasthan State Pollution Control Board 

4. The Committee is directed to visit the place and submit the factual and action taken 
report within six weeks.. The State PCB will be the nodal agency for coordination 
and logistic support. 

You are hereby nominated as member of the committee on behalf of RSPCB with the direction to 
ensure compliance of Hon’ble NGT order dated 01.04.2024. The Hon’ble NGT order dated 01.04.2024 is 
being enclosed for ready reference. 

Enclosed-As above 

(VijaiN.) 

Member Secretary 
Copy to following for Information and for further necessary action — 
1. District Collector , Dausa, Rajasthan 

Member Secretary 

Signature RajKaj Ref 

6551728 pygitally signed by 
PisE  Designation A Secreta 

Date: 2024.
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Photographs Taken during Joint Inspection on 02.05.2024 

i = AT ' e 

Photograph Showing Jawala Mata Mandir and Rani RatnawatiMahal 

Photogra h Showing Mining Pit at the side of Rani RatnawatiMahal 



Photographs Taken during Joint Inspection on 02.05.2024 

hotograph Showing Mining Pit at the side of Rani Ra'tnawathahal p 

nspection of the Rani RatnawatiMahal side mining pit by Joint team 



Photographs Taken during Joint Inspection on 02.05.2024 

Mining pit Near Jawala Mata Mandir 
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